In’the Central Administraﬁive Tribunal
- Calcutta Bench

OA Ne%g® of 1997 | |
| \

present : Hen'ble Mr. D, Purkayastha, Judicial Member

Pradip Sarkar

Vs,
Eastern Railway

Fer the Applicant Nene

Fer the Respendents: Mr. G. Samaddar, Advecate

‘Heard en : 18-11-98 Date of Judeement : 18-11-98

ORDER

Ld. Advecate Mr. Samadar, appearing on behalf of the res-

pendents, susmits that applicant died leng back. Byt ne legal re-

presentative eof the applicant has been sukstituted. Se, applicationﬂiég

\pcf; js dispesed af.é‘uu,mg‘@S .

. ( D, Purkayastha )
Member(J)




